SECOND SCHEDULE
PART I.

The Bombay Haqgqga Prohibition Act, 1839 (XX of 1839).
The Interest Act, 1839 (XXXII of 1839).

The Indian Slavery Act, 1843 (V of 1843).

The Judicial Officers Protection Act, 1850 (XVIII of 1850).
The Apprentices Act, 1850 (XIX of 1850).

The Caste Disabilities Removal Act, 1850 (XXI of 1850).
The Public Servants (Inquiries) Act, 1850 (XXXVII of 1850).
The Legal Representatives’ Suits Act, 1855 (X1 of 1855).
The Indian Fatal Accidents Act, 1855 (XII1 of 1855).

The Hindu Widows’ Remarriage Act, 1856 (XV of 1856).
The Forfeiture Act, 1859 (IX of 1859).

The Societies Registration Act, 1860 (XXI of 1860).

The Indian Penal Code (XIV of 1860).

The Police Act (V of 1861).

The State Carriages Act (XVI1 of 1861).

The Government Seal Act, 1862 (111 of 1862).

The Carriers Act, 1865 (111 of 1865).

The Native Converts’ Marriage Dissolution Act, 1866 (XXI of 1866).
The Acting Judges Act, 1867 (XVI of 1867).

The Press and Registration of Books Act, 1867 (XXV of 1867).
The Indian Divorce Act, 1869 (IV of 1869).

The Court-Fees Act, 1870 (VII of 1870).

The Female Infanticide Prevention Act, 1870 (VIII of 1870).
The Cattle Trespass Act, 1871 (I of 1871).

The Pensions Act, 1871 (XXIII of 1871).

The Indian Evidence Act, 1872 (I of 1872).

The Special Marriage Act, 1872 (111 of 1872).

The Indian Contract Act, 1872 (IX of 1872).

The Indian Christian Marriage Act, 1872 (XV of 1872).

The Indian Oaths Act, 1873 (X of 1873).

The Indian Majority Act, 1875 (1X of 1875).

The Indian Law Reports Act, 1875 (XVIII of 1875).

The Dramatic Performances Act, 1876 (XIX of 1876).

The Specific Relief Act, 1877 (I of 1877).

The Indian Treasure-trove Act, 1878 (VI of 1878).

The Legal Practitioners Act, 1879 (XVIII of 1879).



The Religious Societies Act, 1880 (I of 1880).

The Municipal Taxation Act, 1881 (XI of 1881).

The Indian Trusts Act, 1882 (I1 of 1882).

The Transfer of Property Act, 1882 (IV of 1882).

The Indian Easements Act, 1882 (V of 1882).

The Powers-of-Attorney Act, 1882 (VI of 1882).

The Land Improvement Loans Act, 1883 (XIX of 1883).

The Agriculturists’ Loans Act, 1884 (II of 1884).

The Births, Deaths and Marriages Registration Act, 1886 (V1 of 1886).
The Indian Tramways Act, 1886 (XI of 1886).

The Suits Valuation Act, 1887 (VI of 1887).

The Provincial Small Cause Courts Act, 1887 (IX of 1887).
The Police Act, 1888 (111 of 1888).

The Measures of Length Act, 1889 (11 of 1889).

The Revenue Recovery Act, 1890 (I of 1890).

The Charitable Endowments Act, 1890 (V1 of 1890).

The Guardians and Wards Act, 1890 (V111 of 1890).

The Prevention of Cruelty to Animals Act, 1890 (XI of 1890).
The Bankers’ Books Evidence Act, 1891 (XVIII of 1891).
The Government Management of Private Estates Act, 1892 (X of 1892).
The Partition Act, 1893 (1V of 1893).

The Land Acquisition Act, 1894 (I of 1894).

The Prisons Act, 1894 (IX of 1894).

The Crown Grants Act, 1895 (XV of 1895).

The Epidemic Diseases Act, 1897 (Il of 1897).

The Indian Fisheries Act, 1897 (IV of 1897).

The Reformatory Schools Act, 1897 (V111 of 1897).

The General Clauses Act, 1897 (X of 1897).

The Lepers Act, 1898 (111 of 1898).

The Code of Criminal Procedure, 1898 (V of 1898).

The Indian Post Office Act, 1898 (VI of 1898).

The Indian Stamp Act, 1899 (I1 of 1899).

The Government Buildings Act, 1899 (1V of 1899).

The Glanders and Farcy Act, 1899 (XII1 of 1899).

The Prisoners Act, 1900 (111 of 1900).

The Indian Foreign Marriage Act, 1903 (XIV of 1903).

The Ancient Monuments Preservation Act, 1904 (V11 of 1904).
The Code of Civil Procedure, 1908 (V of 1908).



The Indian Limitation Act, 1908 (IX of 1908).

The Criminal Law (Amendment) Act, 1908 (XIV of 1908).

The Indian Registration Act, 1908 (XV1 of 1908).

The Whipping Act, 1909 (IV of 1909).

The Indian Electricity Act, 1910 (1X of 1910).

The Prevention of Seditious Meetings Act, 1911 (X of 1911).
The Indian Lunacy Act, 1912 (IV of 1912).

The Wild Birds and Animals Protection Act, 1912 (V111 of 1912).
The Official Trustees Act, 1913 (I of 1913).

The Administrator General’s Act, 1913 (IIT of 1913).

The Mussalman Wakf Validating Act, 1913 (VI of 1913).

The Indian Companies Act, 1913 (VI of 1913).

The Destructive Insects and Pests Act, 1914 (Il of 1914).

The Local Authorities Loans Act, 1914 (IX of 1914).

The Indian Medical Degrees Act, 1916 (VII of 1916).

The Hindu Disposition of Property Act, 1916 (XV of 1916).

The Inland Steam Vessels Act, 1917 (I of 1917).

The Destruction of Records Act, 1917 (V of 1917).

The Cinematograph Act, 1918 (11 of 1918).

The Usurious Loans Act, 1918 (X of 1918).

The Local Authorities Pensions and Gratuities Act, 1919 (I of 1919).
The Poisons Act, 1919 (XII of 1919).

The Provincial Insolvency Act, 1920 (V of 1920).

The Indian Securities Act, 1920 (X of 1920).

The Charitable and Religious Trusts Act, 1920 (XIV of 1920).
The Indian Red Cross Society Act, 1920 (XV of 1920).

The Identification of Prisoners Act, 1920 (XXXIII of 1920).

The Indian Elections Offences and Inquiries Act, 1920 (XXXIX of 1920).
The Cotton Transport Act, 1923 (111 of 1923).

The Indian Boilers Act, 1923 (V of 1923).

The Workmen’s Compensation Act, 1923 (VIII of 1923).

The Indian Official Secrets Act, 1923 (X1X of 1923).

The Legal Practitioners (Women) Act, 1923 (XXIII of 1923).
The Mussalman Wakf Act, 1923 (XLII of 1923).

The Cotton Ginning and Pressing Factories Act, 1925 (XII of 1925).
The Provident Funds Act, 1925 (XIX of 1925).

The Indian Succession Act, 1925 (XXXIX of 1925).

The Contempt of Courts Act, 1926 (X1 of 1926).



The Indian Trade Unions Act, 1926 (XVI of 1926).

The Cotton Industry (Statistics) Act, 1926 (XX of 1926).

The Legal Practitioners (Fees) Act, 1926 (XXI of 1926).

The Indian Forest Act, 1927 (XVI of 1927).

The Hindu Inheritance (Removal of Disabilities) Act, 1928 (XII of 1928).
The Hindu Law of Inheritance (Amendment) Act, 1929 (Il of 1929).
The Child Marriage Restraint Act, 1929 (XIX of 1929).

The Dangerous Drugs Act, 1930 (Il of 1930).

The Indian Sale of Goods Act, 1930 (111 of 1930).

The Hindu Gains of Learning Act, 1930 (XXX of 1930).

The Mussalman Wakf Validating Act, 1930 (XXXII of 1930).

The Indian Press (Emergency Powers) Act, 1931 (XXIII of 1931).
The Indian Partnership Act, 1932 (1X of 1932).

The Criminal Law Amendment Act, 1932 (XXIII of 1932).

The Children (Pledging of Labour) Act, 1933 (11 of 1933).

The Indian Medical Council Act, 1933 (XXVII of 1933).

The Sugarcane Act, 1934 (XV of 1934).

The Parsi Marriage and Divorce Act, 1936 (111 of 1936).

The Payment of Wages Act, 1936 (IV of 1936).

The Agricultural Produce (Grading and Marking) Act, 1937 (I of 1937).
The Hindu Women’s Rights to Property Act, 1937 (XVIII of 1937).
The Arya Marriage Validation Act, 1937 (XIX of 1937).

The Muslim Personal Law (Shariat) Application Act, 1937 (XXVI of 1937).
The Cutchi Memon’s Act, 1938 (X of 1938).

The Criminal Law Amendment Act, 1938 (XX of 1938).

The Employers Liability Act, 1938 (XXIV of 1938).

The Employment of Children Act, 1938 (XXV1 of 1938).

The Motor Vehicles Act, 1939 (1V of 1939).

The Dissolution of Muslim Marriage Act, 1939 (V111 of 1939).

The Commercial Documents Evidence Act, 1939 (XVI of 1939).
The Medical Diplomas Act, 1939 (XXVIII of 1939).

The Arbitration Act, 1940 (X of 1940).

The Drugs Act, 1940 (XXIII of 1940).

The Professions Tax Limitation Act, 1941 (XX of 1941).

The Weekly Holidays Act, 1942 (XVI1I1I of 1942).

The Industrial Statisties Act, 1942 (XIX of 1942).

The Hindu Married Women’s Right to separate Residence and Maintenance Act, 1946 (XIX of
1946).

The Industrial Employment (Standing Orders) Act, 1946 (XX of 1946).



The Hindu Marriage Disabilities Removal Act, 1946 (XXVIII of 1946).

The Essential Supplies (Temporary Powers) Act, 1946 (XXIV of 1946).

The Prevention of Corruption Act, 1947 (Il of 1947).

The Industrial Disputes Act, 1947 (XIV of 1947).

The Requisitioned Land (Continuance of Powers) Act, 1947 (XVII of 1947).

The Indian Nursing Council Act, 1947 (XLVIII of 1947).

The Pharmacy Act, 1948 (V111 of 1948).

The Minimum Wages Act, 1948 (XI of 1948).

The Rehabilitation Finance Administration Act, 1948 (XI1 of 1948).

The Dentists Act, 1948 (XVI of 1948).

The Displaced Persons (Institution of Suits) Act, 1948 (XLVII of 1948).

The Electricity (Supply) Act, 1948 (LIV of 1948).

The Factories Act, 1948 (LXIII of 1948).

The Hindu Marriages Validity Act, 1949 (XXI of 1949).

The Payment of Taxes (Transfer of Property) Act, 1949 (XXII of 1949).

The Displaced Persons (Legal Proceedings) Act, 1949 (XXV of 1949).

The Essential Services (Maintenance) Ordinance Act, 1941 (X1 of 1941).
PART II.

The Bombay Finance Act, 1932 (Bom. Il of 1932).



